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Shri B. K. GaikwaA: Who were can* 
«d cm behalf of the employees to dis­
cuts about this?

Stef Nanda: The representatives of 
the Central organisations of the 
employees who attend the tripartite 
meetings.
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Pandit D. N. Tfwary: May I know 
whether any complaint has been 
received by the Government that 
these producers indulge m black- 
marketing and send their goods else­
where?

Shri Mannbhal 8hah: The position 
this year is rather on the happier side 
As against the internal demand of 
about 10 million tyres and 10 million 
tubas the production i$ going up to
11 million tyres and 11-S million tubes 
and we have, therefore, earmarked an 
export quota of a million tyres and a 
million tubes. There is no question of 
blaekmarketihg in cycle tubes and 
tyre*.
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Aluminium Plant at Rihand
+

f  Shri Bam Kriahan Gnpta:
| Shri Bhakt Dtrshu:

*1. 1 Shri S. ML Banerjee:
I Shri Panigrahi:
I  Shri Kalfka Singh:

Will the Minister of Cemmecee and 
Industry be pleased to refer to the 
reply given to Starred Question No. 
873 on the 28th August, 1959 and 
state:

(a) whether negotiations between 
Shn G. D. Birla and M/s Kaiser 
Engineers of U.SA. regarding capital 
participation and technical collabora­
tion for the Aluminium Plant at 
Rihand have since been finalised;

(b) if so, the result thereof; and
Cc) the nature of steps taken so far 

or proposed to be taken for setting up 
this Plant?

The Minister of Indnstry (Shri 
Manubhai Shah): (a) to (c). A state­
ment is laid on the Table of the House. 
[Sea Appendix I, annexure No. 2].
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fltai lam  Kriduui Gapta: In the 
statement, it is told that the Corpora­
tion ia negotiating a dollar loan frota 
the Sxport Import Bank of U.S May 
I know Urn amount of loan which is 
•ought to be secured from the Bank?

A rt Maatu fatal Shah: It will be
about 10*20 million dollars
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Shri Tsngamani: May I know 
whether the Government will encour­
age the participation of Kaisers in the 
equity capital also? I And from the 
statement that the Birlas will have to 
contribute Rs 440 lakhs and the 
Kaisers, Rs 160 lakhs.

Shri MaMbhal Shah: Yes, Sir 25 
per cent equity participation by 
Messrs Kaisers of the United States 
has been permitted in this project

8M  8. M. Banerjee: The negotia­
tions have now been completed May 
I know whether a copy of the agree­
ment or a gist of the negotiations will 
be laid on the Table of the House and 
Whether the State or the Central 
Government will have any control 
ever lids plant?

Shri Maaabhai Shah: As I have said 
ekrttkr, the controls under the Act 
always exist. As tar as the agree­
ments are concerned, there are diffe­
rent agreements and if the hon. 
Member would indicate which par ti­
tular aCNWMnt he is interested in, 
1 arrange to randy him the same. 
*# t k may lay that this ia hi the nature 
« f  *  «rtnft» weter industry in which

the broad approval ef the Govern­
ment is given and generally agree* 
ments of such a nature are not <U*> 
closed unless somebody is specially 
interested in a particular agreement.

Shri Tangamanl: May X know
whether (his aluminium plant which is 
going to be set up will be completed 
by the end of the Second Plan?

Shri Manabhal Shah: It cannot be 
in the obvious nature of thing* it is 
a very big plant which will take at 
least three years and we expect the 
plant will be completed by the end 
of the second year of the Third Plan.
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Shrimati Rena Chakravartty: What 
is the percentage of the to al electri­
city capacity of Rihand which will be 
utilised for this plant and at what 
rate would it be given?

Shri Mannbhai 8hah: Actually, in 
the first four or five years of produc­
tion, it may be about 30 per cent but 
laier on it may go up to 60—70 per 
cent. One does not know how far 
Rihand will further be developed. So, 
the percentage cannot be ascertained 
from now

Poppetry In FUm-makiag
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f  Shri Sabedh Haaada:
•S. W Shri 8. C. Bamaata:

\ «a t X. C. Majhfo

Will the Minister of h fw m (ln  art 
Bteadeasttag be pleaaed to »<ate:

(a) whether it is a fact that a re­
quest was made to the Soviet Union 
by the Government of India for giving 
tnUning faculties to Indians to Hw




